NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
~ AHMEDABAD

“ T.P. No. 143/74(2)/NCLT/AHM/2016(New)
- C.A. No. 157/74(2)/CLB/MB/2016(Old)

RAVEENDRA BABU
MEMBER JUDICIAL

Coram: - - Present: Hon’ble Mr. BIKKI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

" Name of the Company: - Madhya Pradesh State Industrial Development
' o Corp. Ltd. ' ' -

Section of the Companies Act:  Section 74(2) of the Cg)m[:_)anies Act, 2013;

S.NO. NAME (CAPITAL

LETTERS)  DESIGNATION _ REPRESENTATION ___SIGNATURE

1 £ DHkH#\kTC—_THERvﬁ’\ PC < - P ETIrrIipyaC @:—/
. _ ' | (mpapc ) '

' V\-Ka-r.odL'a B Muob_it? N FMD'N"R - _
' - -' - - BHE L . ' .
2, DI SAmMsAa APV B e Stirew o
o QMWH_VAM - o _ LY - %
A . . R A
b‘) ASH UTOSH SH*MD)L‘/’Q LHvoch) Deposr? Holde ~ R&r

S . _ - Me. 3 -

S) e DHAMEAT S T axv i

ORDER

Learned PCS Mr. Dhanraj Singh Thakur present for Original Petitioner. Learned
Advocate Mr. Ashutosh Shandilya present for Depositor No. 3 (Siemens Ltd).
Learned Advocate Mr. Dipen Sankhesara present for Depositor No. 13(KPT).
Learned Advocate Mr. Asp1 N. Kapadia present for Depositor no. 14 (BHEL).

At request of the petitioners and Respondents. '

Meanwhile depositors if they are willing they can follow the order dated 04.08.2017.

List the matter on 07.11.2017 - ' -
-  ' ,./L o3y

IKKI RAVEENDRA BABU |

_ . MEMBER JUDICIAL
Dated this the 13th day of September, 2017. -




